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C.P No. 26l (MAH)/ 2016
M.A. No. 174/2017 & l74l2or7

Presen t: SHRI B,S.V, PRAKASH KUMAR
MEMBER (J)

SHRI V. NALI,ASENAPATHY
MEMBER (T)

ATTENDENCE-CUM ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE
NATIONAL COMPANY LAW TRIBUNAL ON 13.11.2O17

NAME oF THE PARTIES: Mr. Namdev Sattaupa Patil
v/s.

Shri Vaijanath Industries Pvt. Ltd

SECTION OF THE COMPANIES ACT: 241 of the Companies Act, 20 13

S. No NAME DESIGNATION SI NATURE
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ORDER

As the parties have reported that settlement is likely to happen, list this
matter on 12.12.2017 bv e\tending the Order dated 25.9.2017 passed in IIA .ltl ol

sd/- sd/-
V. NALI-ASENAPATHY
l\lember ( fechnical)

B.S.V. PRA KASH KU\IAR
Member (Judicial)

NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH. MUMBAI
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